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Hon. Mr., Justice Ashok Agarwal, Chaiman
Hon. Mr. S. Dayal, A.M,

sri anil Dwivedi, learned advocate
appearing oh behalf of the applicant,
made a statement that... the present O.a.
has become infructuous, as relief claﬁned:
has al ready been granted, vide Annexure
'A' of 26th Jyne, 1995 annexed to the
Wpitten Statemeh submitted by the
Respondents. The pregent O.A. in the
circumstances is disposed as having
became infructuous ame Wb order as to

costs.
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